IN THE NATIONAL COMPANY LAW TRIBUNAL: NEW DELHI
PRINCIPAL BENCH

Item No. 18
(IB)-448(PB)/2017

IN THE MATTER OF:

Rajendra Kumar Saxena .... Applicant/petitioner
Vs.
Earth Gracia Buildcon Pvt. Ltd. .... Respondent

Order under Section 7 of Insolvency & Bankruptcy Code, 2016

Order delivered on 14.10.2020

Coram:
SHRI B.S.V. PRAKASH KUMAR
HON’BLE ACTG. PRESIDENT

SH. HEMANT KUMAR SARANGI
HON’BLE MEMBER (TECHNICAL)

PRESENT:

For the Petitioner(s): Mr. Sandeep Bisht, Adv. For RP
Mr. Navpreet Singh Ahluwalia, Mr.
Adhish Sharma, Advs. For resolution
applicant
ORDER

IA-4209(PB)/2020:-
The present application is allowed by listing IA-1286/2020

for hearing on 06.11.2020.

Remaining applications may also be listed on 06.11.2020.

- /f d\ el
(B.S.V PRAKASI KUMAR)
ACTG. PRESIDENT

(HEMANT KUMAR SARANGI)
MEMBER (TECHNICAL)

14.10.2020
Aarti Makker



